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2 MA No.736/2019
ORDER

(Pronounced by Hon'ble Mr. P. Madhavan, Judicial Member)

MA 736/2019 has been filed by the respondents in OA 1273/2016 seeking
extension of time by a period of six more months for compliance of the orders of
this Tribunal dated 17.06.2019 in the said OA.

2. Learned counsel for the applicants/respondents in the MA/OA submits that
the matter requires consideration by various Ministries and Nodal departments
and they are awaiting necessary information from IA & AD and hence seeks six
months time for compliance of the orders of this Tribunal.

3. Learned counsel for the respondent/applicant in the MA/OA opposes for
grant of six months' time.

4. However, taking into consideration the submissions of the respondents,
three months extension of time is granted for compliance of the orders of this
Tribunal dated 17.06.2019.

5. MA is disposed of accordingly.
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